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drawn from 0.0 biviliOli ou\'g ollt of tbe 
fear ntvilteM; ad ° 

° (e) ~t.dier it • ~ • ftaet IIIIIl 
answer papers were ellaminoa by tbo same 
person who bad set the Quectlon hper 
and interviewed? 

THE MINISTER OF RAILWAYS 
(SHRI C. M. POONACHA) : (a) Ves. 

(b) No. 
(1:) Yes. 

Sliortale of Tyru ID Deihl 

10038. SHI.I KANWAR. LAL OVPTA : 
SHal K. LAKKAPPA : 
SHRI S. M. KRISHNA: 
S8RI K. P. SINGH DEO : 
SHRI S. K. TAPURIAH : 
SHill VIIlBNDIlAKUMAIl 

SHAH: 
Wi\! the MiDister of INDUSTRiAL 

DEVELOPMENT AND COMPANY 
AFFAIRS be pleased to state; 

(a) wbether it Is a fact tbat there is a 
great Ibort .. e of Scooter... Car tyres in 
Delhi; 

(b) wbether it is also a fact tbat tbese 
tyres are beina sold io the black-market at 
higher rates; and 

(C) if so, the sieps whicb Government 
propose to take to check the same 1 

THE MINISTER OF INDUSTRIAL 
DEVELOPMENT AND COMPANV 
AFFAIRS (SHRI F. A. AHMED): (a) to 
(c). Governmeot is aware about the shor-
tage of scooter and car tyres in Delhi. 
This has been mainly due to tbe prolonged 
labour trouble and strike in tbe factory of 
tbe Firestono Tyre and Rubber Compaoy 
of India Private Ltd., Bombay which is 
one of the major tyre producina units In 
the country and tbe unforeseen incresae in 
the prodUction of scooters and car. during 
1967. Steps have been taken to inrease 
overall jlroduCtiOll by tull litlliiation° of tbe 
existing capacities. The lIan on further 
licensing of automobile tyres bas becJj0telb-
oYed. The manufacturers or .coOIers 
bave alao been allowed to import .c:oetet 
tyr.ea to cover their th_ mOllth.' telluire-
mentl. Steps have balD tHan to _t 
.poradic problems like tbe present acarcity 
Iii Delhi. Mannfaet1iteri tbto.,b tbeir 
,ra"llcb Q!!lcn. ill Dellll ba~ tieell ri~u", 

ted to inenase tbo supply of scooter t yres 
to Delhi. The scarcity of car arid scooter 
tyres is likely to ease in tbe near futnre al 
the Firestone factory has resumed produc-
tion. Mo.-r, the G~ factory is 
allo ellpected to start production of scooter 
t,.. in My, DIll. Tbe Dellli Administra-
tion has regulated the sale of scooter tyres 
In Delhi ulider the provisions of tbe Esse-
ntial COlllmodities Act, J9SS. tbi, step 
hili been takea to ensure tbat only genuine 
demands are considered and also to check 
mal-practices, if Iny. 
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